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Co. Appeal No. 13/252(3)/NCLT/AHM/2017 _

Name of the Company: Prafulkunverba Kiritsingh Gohil
V/s.
H K Dave Ltd.

Section of the Companies Act:  Section 252(3) of the Companies Act, 2013
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ORDER

Learned Advocate Ms. Mini Nair present for Appellant. None present for:
Respondent.

Matter is suo moto reopened.

For turther hearing, list the matter on 19.02.2018.
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Dated this the 2nd day of February, 2018.



